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O R D E R (ORAL) 
 
Justice L. Narasimha Reddy: 
  

M.A. No.2448/2019 is filed with a prayer to permit the 

applicant to withdraw the O.A. The reasons therefor are stated 

therein.  

2. In view of the reasons mentioned by the applicant, the 

M.A. is allowed and the O.A. is dismissed as withdrawn. It is, 
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however, left open to the applicant to pursue the remedies in 

accordance with law. There shall be no order as to costs. 

 

( Aradhana Johri )         ( Justice L. Narasimha Reddy ) 
    Member (A)               Chairman 
 
August 2, 2019 
/sunil/ 
 

 

 


